IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :20-02-2026

20.02.2026

Date :

Case No.

CMP- SAROJ KUMAR
2026(20.02.2026 |71 oo oo .0. Order Dtd. 2026-02-13
CRLMC- COURT NO.
2026(20.02.2026 o2~ . [DIBAKAR SAMAL C.O. c Order Dtd. 2026-02-19
CRLA- COURT NO.
2026(20.02.2026 |07 505, M MOHANTY .0. 5 oLD Order Dtd. 2026-02-17
CMP- COURT NO.
2026(20.02.2026 | 0 o0, [P C MOHANTY .0. 23 Order Dtd. 2026-02-12
CONTC- COURT NO.
2026(20.02.2026 |70 o-0 o |SUMANTA DAS .0. 53 Order Dtd. 2026-02-13
CONTC- COURT NO.
2026(20.02.2026 |0 o |J LENKA .0. 53 Order Dtd. 2026-02-13
CRLMC- COURT NO. CRIMI
2026(20.02.2026 | S0 0 o |G JAYASINGH .0. -3 Order Dtd. 2026-02-13 MISC
TRP (C) - COURT NO. Al
2026 |20.02.2026 | o' 0 |M NAYAK .0. 5 Order Dtd. 2026-03-23
BLAPL- COURT NO.
2026(20.02.2026 | ] 7o |C SAHU .0. 3 Order Dtd. 2026-02-19 BATL-
ABLAPL- COURT NO.
2026(20.02.2026 |0/ 0 |SP MOHAPATRA C.O. 3 Order Dtd. 2026-02-17 BATL-
ABLAPL- COURT NO.
2026(20.02.2026 |27, o, |JR BISWAL .0. 3 Order Dtd. 2026-02-17 BATL-
ABLAPL- COURT NO.
2026(20.02.2026 |, 20 0 |PK DASH .0. 5 Order Dtd. 2026-02-17
ABLAPL- COURT NO.
2026(20.02.2026 |7, o IRK MOHAPATRA |C.O. 5 Order Dtd. 2026-02-17 BAIL-
ABLAPL- COURT NO.
2026(20.02.2026 |, /oo 0, [CR SATAPATHY C.O. 17 Order Dtd. 2026-02-03 BATL-
ABLAPL- COURT NO.
2026(20.02.2026 |7 /0, " |PK MOHANTY .0. 17 Order Dtd. 2026-02-12
ABLAPL-  |BIRAJA PRASAD COURT NO.
2026(20.02.2026 [T, 0 b oot .0. 1 Order Dtd. 2026-02-17 BAIL




ABLAPL- COURT NO.
2026[20.02.2026  NDUEPYC RR NAYAK - Order Dtd. 2026-02-18
ABLAPL- COURT NO.
2026[20.02.2026  AELAPCC Ik gENa - Order Dtd. 2026-02-17
ABLAPL- COURT NO.
2026[20.02.2026  AECAPC s wavak - Order Dtd. 2026-02-17
SUSHANTA
2026 /20.02.2026 ?ggégg;6 KUMAR SSURT NO- |order Dtd. 2026-02-18 BATL-
SAMANTARAY
ABLAPL- COURT NO.
2026[20.02.2026  AEATLC N sAROO - Order Dtd. 2026-02-18 BATL-
ABLAPL- COURT NO.
2026(20.02.2026 0707 |s sAHOO - Order Dtd. 2026-02-18 BATL-
ABLAPL- COURT NO.
2026(20.02.2026 [0 |SP MOHAPATRA - Order Dtd. 2026-02-18
ABLAPL- COURT NO.
2026(20.02.2026  [Lo287 M MORANTY > Order Dtd. 2026-02-18
CONTC- COURT NO.
2026(20.02.2026 ¢ 770 /B 5 PRADHAN > Order Dtd. 2026-02-17
ABLAPL- COURT NO.
2026[20.02.2026 L2000 MR SAHOO - Order Dtd. 2026-02-18
ABLAPL- COURT NO.
2026[20.02.2026 2000700 A PATTANATK e Order Dtd. 2026-02-18
CONTC- UDAYANATH COURT NO.
2026 20.02.2026  COUEC [ ELE oo Order Dtd. 2026-03-13 CONTE
ABLAPL- COURT NO.
2026[20.02.2026 o097 s SAHOO oo Order Dtd. 2026-02-18 BATL-
CONTC- COURT NO.
2026[20.02.2026  |0W5C |z sAHOO oo Order Dtd. 2026-02-13
ABLAPL- COURT NO.
2026(20.02.2026 L0070 DR DASH oo Order Dtd. 2026-02-18
ABLAPL- COURT NO.
2026[20.02.2026  LDUAT s sAHOO oo Order Dtd. 2026-02-18
CONTC- COURT NO.
2026 [20.02.2026 |05 |z SAHOO oo Order Dtd. 2026-02-13
ABLAPL- COURT NO.
2026(20.02.2026 L0200 s sAHOO oo Order Dtd. 2026-02-18
ABLAPL- COURT NO.
2026[20.02.2026  ADCAPCC ek MOHANTY oo Order Dtd. 2026-02-18
ABLAPL- COURT NO.
2026(20.02.2026 oo o |SK SUNDARA o Order Dtd. 2026-02-18
2026 120.02.2026 |ABLAPL— SK SUNDARA COURT NO. Order Dtd. 2026-02-18 BAIL-




1978/2026 2 OLD
202620.02.2026 ?2%2535025 HK PATRA gogig NO- lorder Dtd. 2026-02-17 BAIL-
202620.02.2026 ?2?2535025 HK PATRA gogig NO- lorder Dtd. 2026-02-17 BAIL-
202620.02.2026 ?25@535025 DP DASH gogig NO- lorder Dtd. 2026-02-17
2026(20.02.2026 ?22?53;025 MR SAHOO iSURT NO- lorder Dtd. 2026-02-18 BATL-
2026(20.02.2026 23232626 7 SAHOO gSURT NO- lorder Dtd. 2026-02-13
2026(20.02.2026 23232626 7 SAHOO gSURT NO- lorder Dtd. 2026-02-13
2026(20.02.2026 §§§;2026 P K SWAIN gogig NO-lorder ptd. 2026-02-12
2026(20.02.2026 §§i$§526 SAMIR BARIK gogig NO- lorder Dtd. 2026-02-12
2026(20.02.2026 g??igg; B DAS iSURT NO- lorder Dtd. 2026-03-25
2026(20.02.2026 225/2025 P K MOHANTY iSURT NO- lorder Dtd. 2026-02-04
2026(20.02.2026 ?26/2025 P K MOHANTY gSURT NO- lorder Dtd. 2026-02-04
2026(20.02.2026 ?i;/2025 P K MOHANTY gSURT NO- lorder Dtd. 2026-02-04
2026(20.02.2026 S§3§526 KSHITTSH EOURT NO- lorder Dtd. 2026-04-27
2026(20.02.2026 §§§;2025 S BEHERA SSURT NO-lorder ptd. 2026-04-07
2026(20.02.2026 §§§¥§526 Aol FRASAD SSURT NO-lorder ptd. 2026-02-17
2026(20.02.2026 §§E¥§526 Aol FRASAD SSURT NO-lorder ptd. 2026-02-17
202620.02.2026 §§32556 P BASTIA gOURT NO-lorder ptd. 2026-04-06
202620.02.2026 22233;025 ii?ENAKAR gOURT NO-lorder ptd. 2026-02-13
202620.02.2026 225;2026 S K MOHANTY gogig NO-lorder ptd. 9999-12-31
2026(20.02.2026 §§g¥§626 §§¥§§$H§UMAR gogig NO-lorder ptd. 2026-02-17
202620.02.2026 322?2626 SARADA NAYAK Sogig NO- lorder Dtd. 2026-02-17
202620.02.2026 222?2626 SARADA NAYAK Sogig NO- lorder Dtd. 2026-02-17
2026(20.02.2026 Z§2§35025 SUMANTA DAS Sogig NO- lorder Dtd. 2026-02-13




CONTC- COURT NO.
2026120.02.2026 4162/2025 SUMANTA DAS > OLD Order Dtd. 2026-02-13
CONTC- COURT NO.
202620.02.2026 |-, SUMANTA DAS 5 OLD Order Dtd. 2026-02-13
CONTC- COURT NO.
202620.02.2026 |,.'o o |SUMANTA DAS 2 OLD Order Dtd. 2026-02-13
CONTC- COURT NO.
202620.02.2026 |00, |SUMANTA DAS > OLD Order Dtd. 2026-02-13
CRLMC- SWETAPADMA COURT NO.
2026120.02.2026 525/2026 ROUT 6 Order Dtd. 2026-02-18
CRLA- MANOJ KUMAR COURT NO.
2026120.02.2026 120/2026 PANT 6 Order Dtd. 2026-02-19
BLAPL- COURT NO.
202620.02.2026 | o000, M MOHANTY p Order Dtd. 2026-02-18
BLAPL- COURT NO.
202620.02.2026 |[o00 0, |S BARIK c Order Dtd. 2026-02-19
BLAPL- COURT NO.
202620.02.2026 |00 00 |J PRADHAN c Order Dtd. 2026-02-18
PRAVAT
2026(20.02.2026 ?82535026 CHANDRA EOURT NO-lorder ptd. 2026-02-19 BATL-
BEHERA
WRIT
WP (C) - COURT NO. o BRANC
202620.02.2026 |g o7 0, [B.M.SARANGT p Order Dtd. 2026-01-09 (DTV1
BENCE
CRLREV- COURT NO. CRIMI
202620.02.2026 |Z 000, ,  M.NANDY c Order Dtd. 2026-02-17 REUT
CRLREV- COURT NO. CRIMI
2026120.02.2026 309/2024 A.SUNDARAY 6 Order Dtd. 2026-02-17 REVIS
WP (C) - COURT NO. o WRIT
2026120.02.2026 36260/2025 K.R.JENA 6 Order Dtd. 2026-02-18 BRANC
ABLAPL- COURT NO.
2026120.02.2026 37272026 BS SWAIN 6 Order Dtd. 2026-02-17
ABLAPL- COURT NO.
2026120.02.2026 385/2026 BS SWAIN 3 OLD Order Dtd. 2026-02-17 BAIL-
ABLAPL- COURT NO.
2026120.02.2026 456/2026 MK MALLICK 3 OLD Order Dtd. 2026-02-18
ABLAPL- COURT NO.
202620.02.2026  |[S 00 0o, (A MOHANTY 3 OLD Order Dtd. 2026-02-18 BATIL-
ABLAPL- COURT NO.
202620.02.2026 |70 0o, (A MOHANTY 3 oLD Order Dtd. 2026-02-18
ABLAPL- COURT NO.
202620.02.2026  |7o00 0 500, (A MOHANTY 3 OLD Order Dtd. 2026-02-18 BATIL-
ABLAPL- COURT NO.
2026120.02.2026 287/2026 A MOHANTY 3 OLD Order Dtd. 2026-02-18
2026(20.02.2026 |ABLAPL- S ROUT COURT NO. |Order Dtd. 2026-02-17 BAIL-




1613/2026 3 oLD

202620.02.2026 22??53;6 S ROUT gogig NO- lorder Dtd. 2026-02-17 BAIL-
2026(20.02.2026 §€;3/2025 H K PANDA gogig NO- lorder Dtd. 2026-02-19 X?;gk
202620.02.2026 §§225;025 2ﬁ1§ﬁANDAN SOURT NO-lorder ptd. 2026-02-17

2026(20.02.2026 §S£Z>5026 P K JENA SOURT NO- lorder Dtd. 2026-02-17 gi;;c
2026(20.02.2026 gsé§2;2025 DILLIP SAMAL SOURT NO- lorder Dtd. 2026-02-18 giigc
2026(20.02.2026 fgé§>;026 G D MALLICK SOURT NO- lorder Dtd. 2026-02-17

2026(20.02.2026 §§é§;;2025 S CH DASH EOURT NO- lorder Dtd. 2026-02-17 gi;;c
2026(20.02.2026 ggégé;zozs S CH DASH SOURT NO- lorder Dtd. 2026-02-17 giigc
2026(20.02.2026 §§é§;;2025 S CH DASH EOURT NO- lorder Dtd. 2026-02-17

2026(20.02.2026 ?§§§§}2025 S CH DASH SOURT NO- lorder Dtd. 2026-02-17

2026(20.02.2026 ?g{g;;2025 S CH DASH SOURT NO-lorder ptd. 2026-02-17 gii;c
2026(20.02.2026 ggig;;2025 S CH DASH SOURT NO- lorder Dtd. 2026-02-17 gii;c
2026(20.02.2026 25522;2025 S CH DASH SOURT MO lorder ptd. 2026-02-17

2026(20.02.2026 22;53;2025 S CH DASH SOURT NO- lorder Dtd. 2026-02-17 gii;c
2026(20.02.2026 giégg;2o25 S CH DASH SOURT NO- lorder Dtd. 2026-02-17 gii;c
2026(20.02.2026 ?gégé;2o25 S CH DASH SOURT NO-lorder ptd. 2026-02-17 gi;;c
2026(20.02.2026 §§é§§}2025 S CH DASH SOURT NO- lorder Dtd. 2026-02-17 gii;c
2026(20.02.2026 ggég%;2025 S CH DASH SOURT NO-lorder ptd. 2026-02-17 gii;c
2026(20.02.2026 ?géi;;2025 S CH DASH SOURT NO-lorder ptd. 2026-02-17 gi;;c
2026(20.02.2026 |[WP(C)- \SUBASH COURT NO. [Order Dtd. 2026-02-18 WRIT




37814/2025 [CHANDRA 2 BRANC
ROUTRAY
WP (C) - COURT NO. s
20261(20.02.2026 5141/2026 D K SAHU 5 Order Dtd. 2026-02-17
WP (C) - COURT NO. s
20261(20.02.2026 5139/2026 D K SAHU 5 Order Dtd. 2026-02-17
WP (C) - COURT NO. o
20261(20.02.2026 5137/2026 D K SAHU 5 Order Dtd. 2026-02-17
WP (C) - COURT NO. s
20261(20.02.2026 4512/2026 K C MAJHI 5 Order Dtd. 2026-02-19
WRIT
WP (C) - COURT NO. oo BRANC
20261(20.02.2026 4548/2026 K C MAJHI 5 Order Dtd. 2026-02-19 (DIVI
BENCE
WP (C) - COURT NO. o WRIT
20261(20.02.2026 4520/2026 K C MAJHI 5 Order Dtd. 2026-02-19 BRANC
CRLMC- HARIHAR COURT NO.
20261(20.02.2026 3041/2025 |SUNDARA 5 Order Dtd. 2026-02-18
WP (C) - COURT NO. o WRIT
202620.02.2026 |c o000, D SAMAL 5 Order Dtd. 2026-02-17 BRANC
WP (C) - COURT NO. s
202620.02.2026 |5 o000 |S SAMANTRAY ; Order Dtd. 2026-02-18
WP (C) - COURT NO. s
202620.02.2026 ||, o0, P K MISHRA ; Order Dtd. 2026-02-18
BLAPL- COURT NO.
202620.02.2026 | (L0000 B BARIK 3 OLD Order Dtd. 2025-02-18 BAIL-
WP (C) - COURT NO. s
202620.02.2026 |5 0050, D NAYAK 3 OLD Order Dtd. 2026-02-19
WP (C) - COURT NO. o WRIT
202620.02.2026 |o 0250, D NAYAK 3 OLD Order Dtd. 2026-02-19 BRANC
WP (C) - COURT NO. s WRIT
202620.02.2026 |c oy o0, D NAYAK 3 oLD Order Dtd. 2026-02-19 BRANC
WP (C) - COURT NO. o WRIT
2026120.02.2026 5380/2026 D NAYAK 3 OLD Order Dtd. 2026-02-19 BRANC
WRIT
WP (C) - COURT NO. o BRANC
2026120.02.2026 3946/2026 D BISWAL 3 OLD Order Dtd. 2026-02-18 (DIVI
BENCE
WP (C) - COURT NO. ol
2026120.02.2026 5234/2026 D BISWAL 3 OLD Order Dtd. 2026-02-18




WP (C) -

COURT

NO.

202620.02.2026 |,o0 ., 0. [B BEHERA 3 oLD Order Dtd. 2026-02-18
WP (C) - COURT NO. s
20261(20.02.2026 5195/2026 B BEHERA 3 OLD Order Dtd. 2026-02-18
WP (C) - COURT NO. o WRIT
20261(20.02.2026 5030/2026 K R SAHOO > OLD Order Dtd. 9999-12-31 BRANC
WP (C) - COURT NO. oo WRIT
20261(20.02.2026 5282/2026 P K MALLICK > OLD Order Dtd. 2026-02-18 BRANC
WP (C) - COURT NO. oo WRIT
202620.02.2026 |z g0 00,c [P K MALLICK 5 oLD Order Dtd. 2026-02-18 BRANC
WP (C) - COURT NO. ol
202620.02.2026 |g o0 o0, [P K MALLICK > OLD Order Dtd. 2026-02-18
WP (C) - COURT NO. o WRIT
202620.02.2026 |5 50,50,c (D K MOHANTY 5 oLD Order Dtd. 9999-12-31 BRANC
WP (C) - COURT NO. o WRIT
202620.02.2026 o150 00, (D K MOHANTY 5 OLD Order Dtd. 9999-12-31 BRANC
WP (C) - COURT NO. o WRIT
202620.02.2026  |go50 00, (D K MOHANTY > OLD Order Dtd. 9999-12-31 BRANC
WP (C) - COURT NO. o WRIT
202620.02.2026 |5, 5, 50,0 M R ROUTRAY 5 oLD Order Dtd. 2026-02-17 BRANC
WRIT
WP (C) - COURT NO. o BRANC
202620.02.2026 |, 455 50, M R ROUTRAY 5 OLD Order Dtd. 2026-02-17 (DTV1
BENCE
WP (C) - COURT NO. A
202620.02.2026 |50 0, |S MOHARANA 20 Order Dtd. 2026-04-06
WRIT
WP (C) - COURT NO. o BRANC
2026120.02.2026 4917/2026 R C MUDULI 20 Order Dtd. 2026-02-13 (DIV]
BENCE
WP (C) - COURT NO. sl WRIT
202620.02.2026 |,01 0,00, N R BEHERA 23 Order Dtd. 2026-03-09 BRANC
WP (C) - COURT NO. sl WRIT
202620.02.2026 |, 0 o0, N R BEHERA 23 Order Dtd. 2026-03-09 BRANC
WP (C) - COURT NO. o WRIT
202620.02.2026 |5, 51 o0,c (D K MOHANTY > OLD Order Dtd. 9999-12-31 BRANC
WRIT
WP (C) - COURT NO. sl BRANC
202620.02.2026 | oo 0 00,0 A K MOHANTY 5 Order Dtd. 2026-03-16 (DIV1
BENCE
WP (C) - COURT NO. oo
2026120.02.2026 5497/2026 P K DAS 9 Order Dtd. 2026-02-19




WP (C) - COURT NO. o
2026 |20.02.2026 |20 0o [P N NAYAK 1 Order Dtd. 2026-02-23
WP (C) - COURT NO. o WRIT
20261(20.02.2026 37706/2025 K N SAHOO 1o Order Dtd. 2026-02-18 BRANC
WP (C) - COURT NO. o
202620.02.2026 |, %> |D BARIK 1 Order Dtd. 2026-02-18
WP (C) - COURT NO. o WRIT
2026 |20.02.2026 |ci o2 o0 . |D K MOHANTY 5 oLD Order Dtd. 9999-12-31 BRANC
WP (C) - COURT NO. o
20261(20.02.2026 23248/2024 R K MOHAPATRA > OLD Order Dtd. 2026-02-12
WA- COURT NO.
2026120.02.2026 2714/2024 S K DASH > OLD Order Dtd. 2026-02-12
WA- COURT NO.
20261(20.02.2026 2814/2024 M BASU > OLD Order Dtd. 2026-02-18
WP (C) - COURT NO. s WRIT
20261(20.02.2026 4982/2026 N K SATAPATHY > OLD Order Dtd. 2026-02-19 BRANC
WRIT
WP (C) - COURT NO. o BRANC
2026(20.02.2026 |,o,c o0, |A K BEHERA 5 oLD Order Dtd. 2026-02-19 (DTV1
BENCE
WP (C) - COURT NO. o
2026(20.02.2026 |0, %0, [P K MOHANTY 5 oLD Order Dtd. 2026-02-19
ABLAPL- COURT NO.
2026(20.02.2026 [ > |RK MALLICK 3 oLD Order Dtd. 2026-02-17
WP (C) - COURT NO. o
2026 |20.02.2026 |,o°0 0o |S K PARIDA 3 oLD Order Dtd. 2026-02-19
WP (C) - COURT NO. o
20261(20.02.2026 4721/2026 S R DASH 3 OLD Order Dtd. 2026-02-19
WRIT
WP (C) - COURT NO. o BRANC
20261(20.02.2026 3951/2026 B S SWAIN 3 OLD Order Dtd. 2026-02-19 (DIVI
BENCE
WP (C) - COURT NO. o
2026(20.02.2026 |, 0o, |T K MISHRA 3 oLD Order Dtd. 2026-02-19
WP (C) - COURT NO. o WRIT
2026120.02.2026 1836/2026 M PAGAL 3 OLD Order Dtd. 2026-02-19 BRANC
WP (C) - COURT NO. o
202620.02.2026 |31 3070 D NAYAK 3 oLD Order Dtd. 2026-02-19
2026(20.02.2026 |[WP(C)- P K NAYAK COURT NO. |Order Dtd. 2026-02-19 WRIT




621/2026 3 OLD BRANC
(DIVI
BENCE
WP (C) - TAPAN KUMAR COURT NO. Aol WRIT
2026(20.02.2026 |o o070 [T 3 oLD Order Dtd. 2026-02-19 BRANC
WP (C) - ACHYUTANANDA COURT NO. Ao
2026(20.02.2026 |oio0 oo |k 3 oLD Order Dtd. 2026-02-19
WP (C) - COURT NO. o
2026(20.02.2026 |0y o0 [P K NAYAK 3 oLD Order Dtd. 2026-02-19
WP (C) - COURT NO. o WRIT
2026(20.02.2026 |,oo0) o0, |A K BEHERA 3 oLD Order Dtd. 2026-02-19 BRANC
WRIT
WP (C) - COURT NO. o BRANC
2026(20.02.2026 |, 5550, M MOHANTY 3 oLD Order Dtd. 2026-02-19 (DTV1
BENCE
WP (C) - COURT NO. o WRIT
2026(20.02.2026 |g,22%0 ) M MOHANTY 3 oLD Order Dtd. 2026-02-19 BRANC
WP (C) - COURT NO. o WRIT
2026(20.02.2026 |g, 2000, B SAMAL 3 oLD Order Dtd. 2026-02-19 BRANC
WP (C) - COURT NO. ool
2026 |20.02.2026 |c o) /o0 . |S K PARIDA 3 oLD Order Dtd. 2026-02-19
WP (C) - COURT NO. o WRIT
2026(20.02.2026 |, 52" . [P K RATH 3 oLD Order Dtd. 2026-02-19 BRANC
WP (C) - COURT NO. ool
2026(20.02.2026 |3oo. 5 o0, |J C BARAL 3 oLD Order Dtd. 2026-02-19
WP (C) - COURT NO. ool
2026(20.02.2026 |35 o0, [P K MISHRA 3 oLD Order Dtd. 2026-02-19
WP (C) - COURT NO. o WRIT
202620.02.2026 |3 028", 00 |3 SAHOO 3 oLD Order Dtd. 2026-02-19 BRANC
WP (C) - COURT NO. ol WRIT
2026(20.02.2026 |, 2 57 o0 |G C JENA 3 oLD Order Dtd. 2026-02-19 BRANC
WRIT
WP (C) - COURT NO. Al BRANC
2026(20.02.2026 | o'o B DAS . Order Dtd. 2026-03-06 (DTV1
BENCE
WP (C) - TAPAN KUMAR COURT NO. ol
2026(20.02.2026 |50 o [T . Order Dtd. 2026-02-19
WP (C) - COURT NO. ol WRIT
2026 (20.02.2026 |c oo oo . B DAS ] Order Dtd. 2026-02-19 ERANC
2026(20.02.2026 |[WP(C)- B P TANGA COURT NO. [Order Dtd. 2026-02-19




5537/2026 1
WP (C) - COURT NO. o
2026(20.02.2026 | 03%50,c [B-K. SWAIN N Order Dtd. 9999-12-31
RVWPET- COURT NO. CIVII
2026(20.02.2026 |J¢co 5000 D K MOHANTY . Order Dtd. 2026-02-17 REVLC
MISC.
2026(20.02.2026 |MacA” S SWAIN COURT NO- o der Dtd. 2026-02-13 APPER
238/2023 1
SEC.
CRREV- COURT NO. CRIMI
2026(20.02.2026 |50 0 |[R K MALLICK N Order Dtd. 2026-02-13 REvTS
WP (C) - SARAT KUMAR COURT NO. e WRIT
202620.02.2026 | g 0%000c (prapuan N Order Dtd. 2026-02-17 BRANC
WP (C) - COURT NO. o
202620.02.2026 |c oot o H K MOHANTA N Order Dtd. 2026-02-19
RSA- DILLIP KUMAR COURT NO.
2026(20.02.2026  |,7c 000 [oay 1 Order Dtd. 2026-05-14
RSA- COURT NO.
2026(20.02.2026 |, .., [P K PATRA 1 Order Dtd. 2026-05-14
WP (C) - COURT NO. Coal
2026(20.02.2026 |, 517505, [H K PANDA 1 Order Dtd. 2026-04-02
WP (C) - COURT NO. ol WRIT
2026(20.02.2026 |cocys0,c M R SAHOO o1 Order Dtd. 2026-02-19 BRANC
WP (C) - COURT NO. o
2026(20.02.2026 | o157, 0o |S K SAMAL o1 Order Dtd. 2026-02-19
WP (C) - COURT NO. o WRIT
2026(20.02.2026 |1 357, 0, |S NAYAK o1 Order Dtd. 2026-02-19 BRANC
WP (C) - COURT NO. ol WRIT
202620.02.2026 |10 o B SINGH o1 Order Dtd. 2026-02-19 BRANC
RSA- COURT NO. SECON
2026(20.02.2026 |Jog 501 |T K MOHANTY o1 Order Dtd. 2026-03-02 e
RSA- COURT NO. SECON
2026(20.02.2026 |70, .o [P K SWAIN o1 Order Dtd. 2026-03-31 e
RSA- COURT NO. SECON
2026(20.02.2026 [ o |S MOAHARANA 1 Order Dtd. 2026-05-18 e
e (0) - CHIE? BRAN
2026(20.02.2026 S K SAHU JUSTICE'S [Order Dtd. 9999-12-31
2556/2026 COURT (DIVI
BENCE
WE (C) - CHIEF
2026(20.02.2026 B K DAS JUSTICE'S [Order Dtd. 2026-02-18
18542/2024
COURT
2026(20.02.2026 |[WP(C)- 'T BAG CHIEF Order Dtd. 2026-02-17




1038/2026 JUSTICE'S
COURT
S CHIEF
2026120.02.2026 19415/2024 K K MOHANTA C. JUSTICE'S
COURT
CHIEF
2026(20.02.2026 |29~ A K SWAIN c. JUSTICE'S |0order Dtd. 2026-02-18 WRIT
1991/2018 BRANC
COURT
WP (C) - CHIEF
2026(20.02.2026 P C MOHANTY |C. JUSTICE'S Order Dtd. 2026-02-18
1160/2026
COURT
CHIEF
2026(20.02.2026 |[SYWEETZ g ¢ parI c. JUSTICE'S |0rder Dtd. 2026-02-19 CIVIL
116/2024 REVIS
COURT
CHIEF
WA- JEEBAN JYOTI ' WRIT
2026(20.02.2026 [J55 o0 SRS JUSTICE'S Order Dtd. 2026-02-17 N opas
COURT
CHIEF
WP (C) - , o WRIT
2026[20.02.2026 |34 B sauar c. JUSTICE'S [Order Dtd. 2026-02-19 e
COURT
WP (C) - CHIEF
2026(20.02.2026 B SAMAL c. JUSTICE'S |Order Dtd. 2026-02-19
5388/2026
COURT
W (C) - CHIEF
2026(20.02.2026 B SAMAL c. JUSTICE'S [Order Dtd. 2026-02-19
5389/2026
COURT
S CHIEF
2026(20.02.2026 B SAMAL c. JUSTICE'S [Order Dtd. 2026-02-19
5390/2026
COURT
W (C) - CHIEF
2026(20.02.2026 B SAMAL c. JUSTICE'S [Order Dtd. 2026-02-19
5392/2026
COURT
S CHIEF
2026(20.02.2026 B SAMAL c. JUSTICE'S [Order Dtd. 2026-02-19
5394/2026
COURT
CHIEF
WP (C) - , o WRIT
2026[20.02.2026 [s20) o [B SAMAL c. JUSTICE'S [Order Dtd. 2026-02-19 e
COURT
Wp (C) - CHIEF
2026(20.02.2026 B SAMAL c. JUSTICE'S [Order Dtd. 2026-02-19
5458/2026
COURT
WRIT
We (C) - COURT NO. o BRANC
2026[20.02.2026 [S200)° - |BALARAM SINGH C. o Order Dtd. 2026-03-31 i
BENCE
WP (C) - COURT NO. o WRIT
2026(20.02.2026 [0 1oV" |p K JENA c. o Order Dtd. 2025-10-22 e
ABLAPL- COURT NO.
2026(20.02.2026  [(2X050 ek womANTY  [C. o 07 jorder prd. 2026-02-19
ABLAPL- SANTOSH KUMAR COURT NO.
2026[20.02.2026  [cro i c. - Order Dtd. 2026-02-19 BATL-
2026(20.02.2026 |ABLAPL-  |A MOHANTY C. COURT NO. |Order Dtd. 2026-02-19




8845/2024 17
202620.02.2026 §§i¥3;025 D SAHU Sogig NO- lorder Dtd. 2025-12-24
202620.02.2026 52252356 P.K.ROUTRAY iSURT NO- lorder Dtd. 2026-04-13
202620.02.2026 gigff;o25 R.K.MALLICK Sogig NO- lorder Dtd. 2025-12-18
202620.02.2026 32328;6 R.K.MALLICK Sogig NO- lorder Dtd. 2026-01-09
2026(20.02.2026 Z§3§8;6 R.K.MALLICK Sogig NO- lorder Dtd. 2026-01-07
2026(20.02.2026 25223;025 G.C.JENA gogig NO- lorder Dtd. 9999-12-31
2026(20.02.2026 §§2¥§526 B.MAHALI EOURT NO- lorder Dtd. 2026-03-09
2026(20.02.2026 §§523;025 S.BARIK EOURT NO-lorder ptd. 2026-02-19
2026(20.02.2026 §§§¥§526 K.DAS EOURT NO- lorder Dtd. 2026-03-17
2026(20.02.2026 §§Z¥§526 K.DAS ZOURT NO-lorder ptd. 2026-03-17
202620.02.2026 §§2§;026 P.K.MOHANTY gOURT NO-lorder ptd. 2026-05-11
2026(20.02.2026 ggz;/2025 U.P.BAG gogig NO- lorder Dtd. 9999-12-31
2026(20.02.2026 §§E¥§625 K. JENA gogig NO- lorder Dtd. 2026-02-19
202620.02.2026 §S§S>;oz6 T K NAYAK SOE§§ NO-lorder Dtd. 2026-02-19
2026(20.02.2026 g?i¥§626 S.R.BARIK gogig NO-lorder Dtd. 2026-02-19
2026(20.02.2026 §g§§>5026 T K NAYAK gogig NO- lorder Dtd. 2026-02-19
202620.02.2026 g?éf?;oz5 §§g§I§UMAR gogig NO-lorder ptd. 2025-09-02




WP (C) - COURT NO. o WRIT
2026[20.02.2026  [170)° T K NAvAK ot Order Dtd. 2026-02-19 e
CcMP- COURT NO.
2026(20.02.2026 |SUC7. o [K.C.PANDA oo Order Dtd. 9999-12-31
CMP- COURT NO.
2026(20.02.2026 |77 |S.BISWAL e Order Dtd. 2026-02-17
WP (C) - COURT NO. o WRIT
2026[20.02.2026 1010 v K Navax ot Order Dtd. 2026-02-19 e
CcMP- COURT NO.
2026(20.02.2026 (Tg°T 0 |D.K.SAHU S Order Dtd. 2026-02-17
WP (C) - COURT NO. o WRIT
2026[20.02.2026 001" T K NAvAK oo Order Dtd. 2026-02-19 e
CRLMC- COURT NO.
2026(20.02.2026 (o UCC . B.BEHERA o Order Dtd. 2026-02-18
WP (C) - COURT NO. o WRIT
2026[20.02.2026  [710)° I samoo o Order Dtd. 2026-03-25 e
CRLREV- COURT NO.
2026(20.02.2026 [T 0PV |P.K.BARIK - Order Dtd. 2026-04-13
FAO- COURT NO.
2026(20.02.2026 [ce” . [B.MAHALT = Order Dtd. 2026-04-13
RSA- COURT NO. SECON
2026(20.02.2026  [[587 T K MOHANTY s Order Dtd. 2026-05-19 e
CRLMC- COURT NO.
2026[20.02.2026 (S5 VT [P.K.BARIK ot Order Dtd. 2026-02-18
CRLMC- COURT NO.
2026[20.02.2026  coMTC o Ip.p.DASH ot Order Dtd. 2026-02-18
CRLMC- COURT NO.
2026(20.02.2026 (V0 M.R.ROUTRAY o Order Dtd. 2026-02-18
WP (C) - ASWINI KUMAR COURT NO. _ _ WRIT
2026[20.02.2026 1o C) S o Order Dtd. 2026-02-13 e
WP (C) - COURT NO. o WRIT
2026(20.02.2026 1o 1C)° B BARIK o Order Dtd. 2026-02-13 e
WP (C) - COURT NO. o WRIT
2026[20.02.2026 "¢ )7 |G C JENA oo Order Dtd. 2026-02-13 e
WRIT
WP (C) - COURT NO. o BRANC
2026(20.02.2026 |70 L7 |B BARIK oo Order Dtd. 2026-02-13 s
BENCE
WRIT
We (C) - COURT NO. o BRANC
2026(20.02.2026  [700C)" G C JENA ot Order Dtd. 2026-02-13 i
BENCE
WP (C) - COURT NO. WRIT
2026120.02.2026 1,595,025 B R SE 9 OLD BRANC




(DIVI

BENCE
WP (C) - COURT NO. o
2026(20.02.2026 (0210 Ia. k. womanty(c.0.  [SO0N Order Dtd. 2026-02-18
WP (C) - COURT NO. o WRIT
2026 [20.02.2026  [1719)° |5 sawHoo c.o. [JO0%F Order Dtd. 2026-02-17 e
WP (C) - COURT NO. o WRIT
2026(20.02.2026 [0/ 00 T swATN c.o. g%t Order Dtd. 2026-02-19 e
WP (C) - COURT NO. o WRIT
2026(20.02.2026 [,o0) "l ® BmmERA  c.0.  |SO0° Order Dtd. 2026-02-19 e
WP (C) - COURT NO. o
2026(20.02.2026 10507 ls K BEHERA  (c.0. | OC0F7 Order Dtd. 2026-02-19
BLAPL- COURT NO.
2026[20.02.2026  PLRTC MR SAHOO c.o. [O0RT Order Dtd. 2026-02-19
BLAPL- COURT NO.
2026(20.02.2026  UTeTC s BARIK c.o. g%t Order Dtd. 2026-02-19
BLAPL- COURT NO.
2026[20.02.2026 SR A womANTY c.o.  [O0RT Order Dtd. 2026-02-19 BATL-
BLAPL- COURT NO.
2026(20.02.2026  TeRUC | PRADHAN c.o. g%t Order Dtd. 2026-02-19
BLAPL- COURT NO.
2026[20.02.2026 MU B sTNGH c.o. g%t Order Dtd. 2026-02-19
BLAPL- COURT NO.
2026(20.02.2026 2700 B sEwaPATT c.0.  |°C0°7 Order Dtd. 2026-02-19
BLAPL- COURT NO.
2026(20.02.2026  Dr2T0C | PRADHAN c.o. [gO0%0 Order Dtd. 2026-02-19
BLAPL- AMLAN SHAKTT COURT NO.
2026 [20.02.2026  CrRTC A c.o. [O0RF Order Dtd. 2026-02-19
BLAPL- COURT NO.
2026(20.02.2026  PLeT0C DK NATK c.o. [O0RF Order Dtd. 2026-02-19 BATL-
WP (C) - COURT NO. o WRIT
2026(20.02.2026 (12407 e & swaTN c.o. [O0%F Order Dtd. 2026-02-19 e
BLAPL- COURT NO.
2026(20.02.2026  [PT0C |7 R DAS c.o. [SO0RF Order Dtd. 2026-02-18
2026/20.02.2026 |CRP-6/2024 |D.NAYAK c.o.  [COURT NO- | Ger Dtd. 2025-02-25 CIVII
21 REVIS
WP (C) - MANOJ KUMAR B B WRIT
2026[20.02.2026 [ 0C)T PN GENERAL Order Dtd. 2025-11-11 e
WP (C) - SABYASACHI
2026(20.02.2026 |00 RS GENERAL Order Dtd. 2026-02-18
WP (C) - MANOJ KUMAR _ _ WRIT
2026[20.02.2026 [ 0ClT e GENERAL Order Dtd. 2022-06-21 e




BLAPL-

RAJENDRA

2026[20.02.2026 | 0n e rour |GENERAL Order Dtd. 2026-02-18
BLAPL- RAJENDRA
2026[20.02.2026 | 0c s e oy |GENERAL Order Dtd. 2026-02-18
BLAPL- RAJENDRA
2026[20.02.2026 | e Roup |GENERAL Order Dtd. 2026-02-18
BLAPL- ASHWARIYA
2026[20.02.2026 |2iot0 o (o0 GENERAL Order Dtd. 2026-02-18
BLAPL- RAJENDRA
2026 120.02.2026 865/2026 NARAYAN ROUT GENERAL Order Dtd. 2026-02-18 BAIL-
0Jc- MANAS RANJAN
2026[20.02.2026 05T o e GENERAL Order Dtd. 2006-03-01
BLAPL- RAJENDRA
2026(20.02.2026 |2 e o mouT |GENERAL Order Dtd. 2026-02-19
2026(20.02.2026 |"E(C)- B.K. DAS GENERAL Entire Brief
-02. 17095/2013 B K-
WP (C) - MANOJ KUMAR B B
2026(20.02.2026  [oeoc) s o GENERAL Order Dtd. 2009-08-18
RPFAM- MANORANJAN FIRST
2026]20.02.2026  [7 200 o B GENERAL Order Dtd. 2026-01-20 me
CMP-
2026 120.02.2026 580/2017 NARAYAN PATRA GENERAL Order Dtd. 2017-10-25
o MISC.
2026 120.02.2026 PRATIMA NAYAK |GENERAL Order Dtd. 2026-02-17 APPEZ
558/2025
SEC.
WP (C) - L X WRIT
2026120.02.2026 37580/2025 GAURAV HOTA GENERAL Petition With Annexures BRANC
WP (C) - GOPAL KRUSHNA B B
2026[20.02.2026 | L GENERAL Order Dtd. 2026-02-17
WA- HAREKRUSHNA
2026(20.02.2026  [3170 000, [T GENERAL Order Dtd. 2026-02-10
WA—- HAREKRUSHNA
2026(20.02.2026 [Joo o o O GENERAL Order Dtd. 2026-02-10
WA- HAREKRUSHNA
2026(20.02.2026  [377. 000, T GENERAL Order Dtd. 2026-02-10
WA—- HAREKRUSHNA WRIT
2026[20.02.2026 3o o [k GENERAL Order Dtd. 2026-02-10 i
WP (C) - GOPAL KRUSHNA
2026[20.02.2026 | Ll GENERAL Order Dtd. 2026-02-17
WA- HAREKRUSHNA WRIT
2026(20.02.2026 |37 000, [T GENERAL Order Dtd. 2026-02-10 e
2026(20.02.2026 |PLAPL- PRABIR KUMAR | pNpRAL Order Dtd. 2026-02-18

135/2026

RAY




CRLMC- DILLIP KUMAR CRIMI
2026[20.02.2026 |(ERVEC PR beT GENERAL Order Dtd. 2026-02-13 o
WP (C) - BIJAYA KUMAR WRIT
2026(20.02.2026 50 00 (SR D GENERAL Order Dtd. 2026-02-20 e
WP (C) - MANAS RANJAN B B WRIT
2026[20.02.2026 107 ROUAS GENERAL Order Dtd. 2023-01-25 e
ABLAPL- ARUN KUMAR
2026(20.02.2026 LT e e GENERAL Order Dtd. 2026-02-17
WA-
2026(20.02.2026 2 [KABITA PATRA (GENERAL Order Dtd. 2026-02-19
ABLAPL- HEMANTA KUMAR
2026[20.02.2026 [0 O e GENERAL Order Dtd. 2026-01-09 BATL-
WP (C) - ASTT KUMAR _ _ WRIT
2026[20.02.2026 1100 Ao GENERAL Order Dtd. 2026-02-18 e
ABLAPL- HEMANTA KUMAR
2026(20.02.2026 [0 A GENERAL Order Dtd. 2026-01-10 BATL-
WPC (OA) -  |MANOJ KUMAR o
2026 120.02.2026 2062/2017 |RANA GENERAL Order Dtd. 2023-03-22 OA Br
0Jc- MANOJ KUMAR
2026 [20.02.2026 2070 NS GENERAL Order Dtd. 1981-03-02
SUSHREE
2026 120.02.2026 §§é§>5026 RANJAN GENERAL Order Dtd. 2026-01-22 giigc
MOHANTY
LAA- UDIPTA KUMAR FIRST
2026[20.02.2026 [0 o [T GENERAL Order Dtd. 2025-07-16 e
WP (C) - MANOJ KUMAR B B WRIT
2026(20.02.2026 |10 1C) T GENERAL Order Dtd. 2026-01-22 e
. SUSHREE
2026(20.02.2026 |2 [RANJAN GENERAL Judgement Dtd. 2026-02-19
MOHANTY
SOVNA
2026(20.02.2026 ")~ PRIYADARSHINI (GENERAL Order Dtd. 2026-01-27 WRIT
2402/2026 BRANC
PARTIDA
WP (C) - AJIT KUMAR B B WRIT
2026(20.02.2026 [0l T GENERAL Order Dtd. 2025-11-28 e
DIRECTOR OF
WP (C) - FIRE AND B B WRIT
2026(20.02.2026 |10 10y I Oy GENERAL Judgement Dtd. 2025-11-28 e
SERVICES
CRLMC- ASHOK KUMAR
2026[20.02.2026 [CeIUEC o AoTEE GENERAL Order Dtd. 2026-02-13
DIRECTOR OF
WP (C) - L WRIT
2026(20.02.2026 1 1C)° IFIRE AND GENERAL Judgement Dtd. 2025-11-28 e

EMERGENCY




\SERVICES

DIRECTOR OF
WP (C) - FIRE AND WRIT
2026(20.02.2026 |30 ) I oy GENERAL Judgement Dtd. 2025-11-28 e
SERVICES
DIRECTOR OF
WP (C) - FIRE AND B _ WRIT
2026[20.02.2026 |1 C) e ey GENERAL Judgement Dtd. 2025-11-28 e
SERVICES
DIRECTOR OF
WP (C) - FIRE AND B _ WRIT
2026(20.02.2026 |10 10y I NGy GENERAL Judgement Dtd. 2025-11-28 e
SERVICES
WPC (OA) -  |MANOJ KUMAR o
2026 120.02.2026 2061/2017 |RANA GENERAL Order Dtd. 2023-03-22 OA Br
WPC (OA) - MANOJ KUMAR B B
2026(20.02.2026 [ = OO GENERAL Order Dtd. 2023-03-22 OA Br
ABLAPL-
2026(20.02.2026  T0RC R K BARIK GENERAL Order Dtd. 2026-02-17
ABLAPL-
2026(20.02.2026  [oe 28T H K BHOL GENERAL Order Dtd. 2022-10-31 BATL-
WP (C) - o WRIT
2026 120.02.2026 33005/2022 A B MALLICK GENERAL Order Dtd. 2026-03-06 BRANC
CRLREV-
2026(20.02.2026 |SUREUC P K MOHANTY |GENERAL Order Dtd. 2026-02-11
CRLREV-
2026(20.02.2026 |SUREY o K MOHANTY |GENERAL Order Dtd. 2026-02-11
o MISC.
2026 120.02.2026 K N SAHOO GENERAL Order Dtd. 2012-03-01 APPEZ
497/2011
SEC.
o MISC.
2026 120.02.2026 A K SARANGI GENERAL Order Dtd. 2025-11-29 APPEZ
41/2017
SEC.
WP (C) - o WRIT
2026(20.02.2026 L))" P K JENA GENERAL Order Dtd. 2026-02-19 e
RVWPET- CIVII
2026[20.02.2026  XTIRTC g LeNka GENERAL Order Dtd. 2026-02-19 e
2026(20.02.2026 ")~ P K JENA GENERAL Order Dtd. 2026-02-19
V2. 5354/2026 :
CRLREV-
2026(20.02.2026 S FTVC P K DAS GENERAL Order Dtd. 2026-02-13
2026/20.02.2026 [PBLAPL™ b ¥ MISHRA  |GENERAL Order Dtd. 2026-02-18 BATL-
652/2026
2026 /20.02.2026 |[PBLAPL™ o ¢ pATRA GENERAL Order Dtd. 2026-01-19 BATL-
336/2026
2026(20.02.2026 |"E(C)- M K PANT GENERAL Order Dtd. 2026-02-19
02 25815/2024 :
2026 120.02.2026 |WP(C)— |R K MAHABHOI |GENERAL Order Dtd. 2026-02-19 WRIT




4605/2026 BRANC
WA-
2026(20.02.2026 |gez o, M R BARIK GENERAL Order Dtd. 2026-02-17
2026(20.02.2026 |"P(C)- A K BARIK GENERAL Order Dtd. 2025-12-18
V2. 34755/2025 :
CRLMP-
2026[20.02.2026 |SeUPC D samAL GENERAL Order Dtd. 2026-02-13
2026 /20.02.2026 |SLAPL- P K MISHRA  |GENERAL Order Dtd. 2026-02-03
02 168/2026 :
WP (C) - o WRIT
2026(20.02.2026 021" IR K MAHABHOT |GENERAL Order Dtd. 2026-02-19 e
2026(20.02.2026 |CMET P K BARIK GENERAL Order Dtd. 2026-02-19
02 2082/2025 :
WP (C) - . WRIT
2026(20.02.2026 |o20S)° . |R K MAHABHOI |GENERAL Order Dtd. 2026-02-19 e
WP (C) - o WRIT
2026(20.02.2026 o000 D K sAHOO GENERAL Order Dtd. 2026-02-18 e
ABLAPL-
2026 120.02.2026 764/2026 A ACHARYA GENERAL Order Dtd. 2026-02-05
MATA- FIRST
2026 120.02.2026 59/2021 J BEHERA GENERAL Order Dtd. 2022-08-08 APPEZ
CRLMC- s. R.
2026[20.02.2026  [CELUEC o N e GENERAL Order Dtd. 2026-02-20
. Order Dtd. 2011-09-
20261(20.02.2026 B MALLICK GENERAL 23Petition, Annexure,Counter,Entire
11784/1999
Order,
2026(20.02.2026 2J¢T R K DEHURY  |GENERAL Order Dtd. 2001-10-12
02 2333/2001 .
. MISC.
2026 120.02.2026 B S SWAIN GENERAL Order Dtd. 2025-12-13 APPEZ
723/2019
SEC.
WP (C) - o WRIT
2026[20.02.2026  [770C)° |6 JENA GENERAL Order Dtd. 2026-02-09 e
0JC-
2026(20.02.2026 |0y oo |P K BEHERA  |GENERAL Order Dtd. 9999-12-31
0JC-
2026(20.02.2026 P K BEHERA  |GENERAL Order Dtd. 9999-12-31
71/1994
WP (C) - BRAHAMNANDA B B WRIT
2026[20.02.2026  [57,5)° 1SR GENERAL Order Dtd. 2026-02-17 e
WP (C) - BRAHMANANDA B B
2026(20.02.2026  [17oc) " o GENERAL Order Dtd. 2026-02-17




WP (C) - BRAHAMNANDA B B WRIT
2026[20.02.2026 [5°10)° TR GENERAL Order Dtd. 2026-02-17 e
2026(20.02.2026 |"P(C) - P K SWAIN GENERAL Order Dtd. 2026-02-19
V2. 5134/2026 :
WP (C) - o WRIT
2026 120.02.2026 29549/2025 P K SWAIN GENERAL Order Dtd. 9999-12-31 BRANC
2026(20.02.2026 |"E(O)~ P K SWAIN GENERAL Order Dtd. 9999-12-31
V2. 5460/2026 :
2026 /20.02.2026 |PLAPLT D P DASH GENERAL Order Dtd. 2026-02-09
02 7873/2025 :
2026(20.02.2026 |CONTC~ D SAMAL GENERAL Order Dtd. 2026-02-19
02 2186/2025 :
WP (C) - o WRIT
2026(20.02.2026  [,0 /)" e coas GENERAL Order Dtd. 2026-02-17 e
2026(20.02.2026 |\CONTC~ S R TRIPATHY |GENERAL Order Dtd. 2026-02-13
02 948/2026 :
WP (C) - . WRIT
2026(20.02.2026 [y C)7 S K NANDA GENERAL Order Dtd. 2026-02-18 e
WP (C) - CHINMAYEE Order Dtd. 2024—07—01Judgement WRIT
2026120.02.2026 9688/2024 |BEHERA GENERAL Dtd. 2024-07-01,Petition, Annexure, [BRANC
WP (C) - CHINMAYEE Order Dtd. 2023-07-25Judgement WRIT
202620.02.2026 5275/2023 |BEHERA CENERAL Dtd. 2023-07-25,Petition,Annexure, BRANC
0Jc- Order Dtd. 2016-10-28Judgement
2026120.02.2026 |, 3355/199g [P K NAIK GENERAL Dtd. 2016-10-28,Petition,Annexure,
WP (C) - o WRIT
2026[20.02.2026 g2 107 L ACHART GENERAL Order Dtd. 2024-09-04 e
2026/20.02.2026 |SA-82/1959 |H S CHOUDHURY |GENERAL Order Dtd. 9999-12-31
We (C) - o WRIT
2026(20.02.2026 3 (C1° /K K NATH GENERAL Order Dtd. 9999-12-31 o
CRLMP-
2026[20.02.2026 SN0 P K Das GENERAL Order Dtd. 2026-02-20
WP (C) - o WRIT
2026[20.02.2026 70100 " [P K DAS GENERAL Order Dtd. 2026-02-20 e
We (C) - o WRIT
2026 120.02.2026 4532/2026 S K PARIDA GENERAL Order Dtd. 2026-03-20 BRANC
2026(20.02.2026 |CRLME- R SAMAL GENERAL Order Dtd. 2025-04-08
Ve 162/2025 € .




CRLMC-

2026120.02.2026 1129/2025 P K SWAIN GENERAL PetitionAnnexure,
2026 /20.02.2026 |[CREMC- S P SAMANTA |GENERAL Order Dtd. 2026-02-20
V2. 559/2026 :
CRLMC-
2026[20.02.2026 o U0 [P s DAs GENERAL Order Dtd. 2026-02-20
2026(20.02.2026 |"P(C) - P K MALLICK |GENERAL Order Dtd. 9999-12-31
V2. 3432/2026 :
WP (C) - L WRIT
2026 120.02.2026 18965/2025 M BISWAL GENERAL Order Dtd. 2026-01-22 BRANC
ABLAPL-
2026 120.02.2026 982/2026 C SAHU GENERAL Order Dtd. 2026-02-17 BATL-
WP (C) - o WRIT
2026 120.02.2026 5300/2026 J R BEHERA GENERAL Order Dtd. 2026-02-19 BRANC
WRIT
WP (C) - e BRANC
2026[20.02.2026 [, ) K K NATH GENERAL Order Dtd. 2026-05-15 s
BENCE
WP (C) - N WRIT
2026(20.02.2026 |00 o |p K JENA GENERAL Order Dtd. 2025-10-22 e
WP (C) - o WRIT
2026(20.02.2026 [, V)" & K NATH GENERAL Order Dtd. 2026-05-15 e
WP (C) - e WRIT
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